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wateer, a9 iR srrETy afEd s were 

st 

7% fReeft, 259, 2018 

LHLR. 495(3).—TET TISTATHT & (UAHTSY) YAt H, qAT AT H T w7 Fw i wAn 

AT FYAFF F T, 99 7 Fary TRadT FAed i e . 45(), avE 19 s=a, 
2018 FTT srfErfera o wwar o, e e s AfeET & surae F = § qo g § sfeatad Faa 

S T Tgu R AT 3 srEee 7 fREr smom 

AT, TISTEATT 57 qERTY | ST Ifearad SurEe § 36 A7 Afgat 1 5ire 1 1 fewrfver £ & 
S el srguor R AT ¥ T wqEiRa w R ) 

A, A FA T TEETE, THET (S Afafaaw, 1986 (1986 F7 29) #T &7 3 ¥ Iuw= (1) i 

(2) BT = ARFAT T TN F4 U T T ATEEAAT F7 e forfer aeire w7t 8, wrafa;- 

IFT AT F IUTE H, FH A, 323 i I wAtHd wrA2At F weara, Frefatu w7 g 

324 | FEE oft SO AT | M A, qgd e - | 2 900 1890 | 180 

T Uz @rEw | REem, fer anie 
.. 

325 | O fa@E ATeW | @edr W, 364/3, LATETAT, | 2 1666 3499 | 333 

SreFEE dgdia-  faemr |, e 

ST 

2956 GI/2018 )
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326 |HEH @ ATEW | @ERT €. 384/25/1, EICATATAT, | 1 600 1260 | 120 

EEES agfte- farerer, e S 
327 | &G FTATSI | @ET 5. 575/53, faet Hir 2 833 1749 | 167 

EagErc: e ¥ o, T T, qEee 

e, fSre st 

328 |HEH EYY WATTH | MG TATTYL FT GET H. 350 [ 10 | 6000 12600 | 1200 

w2 wr.fer. ST T AT FT FEHIT HEAT 

1842, AgHI - Faf, - 

AT 

320 |HEH  FT  ATEW | @A H. 1903/11/01 &TEET, | 2 1800 3780 | 360 

SRS Tt -faemeT, StrarqR) 

330 | HEH ATH AATAT | @ELT H. 190311, FATEET, | 1 1500 3150 | 300 

FEEter -faemeT, St | 

331 | HEH AH ATEH UT | Wa - fFeq , qeEfier - F= T | 1 500 1050 | 100 

FrF Rorer- AT | 
332 | FEH ATfge a9 FEIT |, 117, TF 9ATH T, | 1 300 630 60 

AT, qgEre - | & 

o7, - #7 | 

333 | FEH YT | GET |, 725185, FEAT | 1 1250 2625 | 250 

FSreT- S | 
334 8w At FOUT ATIH | @ERT H. 568/1296, WATST, | 1 425 892 | 85 

tE FHire qefter - EEEw, e 

AW | 

335 | FEH gamE? Favew | Rwar g - seaww | 3 1833 3849 | 367 

forer-areft | 

336 | HEH =5 ATSH AT FET H.1301/1/7, e e, | 1 1500 3150 | 300 

TSt @) 

337 | EEH gt wiAwew | mEeT |, 13233, Wa- R, |1 1500 3150 | 300 

FeHa-faamT, S-SR 

338 | O WONOTH TTEIST | @ERT H. 80/10, IO ATAT F | 1 1500 3150 | 300 

et S-SR 
339 |[FWH  TAY ATIAT | @ERT H. 217/6, TE- AT, | 1 570 1197 | 114 

EIEERSTAE Tt S 

SITETRI 

340 |FEH FOUT F{HFA | EET . 608/4/1, TiA- 1 1140 2394 | 228 
te e 

TSt @ 
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341 |HEH  WIHE  ATEH | @ET ", 724/7, TEWTE, 600 1260 | 120 

SITETRI 

342 | FEH AETAT FAFA | @O H. 1502, TE- FrEET, 750 1575 | 150 

SITETRI 

343 | FEW WILATE HOHA | @O H. 2154 AT 2155, 750 1575 | 150 

T TaTE TIEFeH Ak, dgHa-faerr, S 

SITETRI 

344 |FEH HIAHET ATSH | @@ H. 1495113, aATeET, 833 1749 | 167 

ST 
345 |FEH  WAT ATIH | @ERT W, 1796/15, aATET, 1000 2100 | 200 

SITETRI 

346 | HEH TER HiAFEE | @ET H. 2381/1/1 T 2395/ 450 945 90 

o/2, ATETAT T oTl, qrEET, 

ST 
347 |HEH FATfOET ATEH | @ERT H. 1836, STEST-HAl 1261 2648 | 252 

e, fSre-sirergR 

348 | FEH oA fAAvew | @eeT . 798 Sfi¥ 801, @S, 3000 6300 | 600 

RIAEH FeHa-farar, e 
349 |FEH ot AW | @ERT H. 150272, WE-FTELT, 750 1575 | 150 

Foreee U H0Fe | qeefier- e, - 
350 | HEH oA HHFEH | @ERT H. 724/3/1, WA- T 625 1313 | 125 

ST 
351 |HEH HEA AW | @ET ", 72121, ST, 450 945 90 

ST 
352 | FEH fthia fAAwew | e H. 255/3, WSLAT-TET 2400 5040 | 480 

gr.fer. AT, Ta- TET T, TEEH- 

e, fSre-sirergR 

353 | HEH AN FAFH | @Eq ", ete, g 375 788 75 

SITETR| 

354 |FEH AU FHFA | @O H. 1413 1422 T 1250 2625 | 250 

14117, 14112, 14211, 3T 141/6 
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rTerTE, fSraAr-siere 

355 | HEH HaH ATEH UL | qq A<, TE - FrEET, 360 756 72 

T TTEE agee-fEaem, frer- | 

356 |FEH AT fAeew | W drvEeT,  qede-fEenT, 810 1701 | 162 

T wETAe e -S| 
357 | e fasw  «@Tew | @ERT €. 2367/1, U GHTIG- 833 1749 | 167 
S qEET , WEE A T 

SITETR| 

358 | HEH FT(IF SAeHeATST | FITLAT EIsE IEEIECIE 375 750 72 
T FAEweR A= &, - el 

350 |FEH At TRV | @EdT w. 1972-2137, qGEE 480 1008 | 120" 
ATH T HfAwa AT, TAGATE, TEHA-TTSTE, 

T - e 

[T . 7 -16017 / 04/2018-FTHrT (F1E7)) 

Frer g g, g6 afa 

froquft:- et srftrrem =TFT.L 45(3), T 19 SHAH, 2018 FTT TETAE FT TE off) 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 25th May, 2018 

G.S.R. 495(E).—Whereas, sale and use of petcoke in lime kilns in the National Capital Region 

(NCR) States was notified vide notification of the Government of India in the Ministry of Environment, Forest 

and Climate Change number G.S.R 45(E), dated the 19 January, 2018, wherein sale of petcoke are made 

only to the industrial units mentioned in the list annexed to the said notification as Annexure and any change 
in the said list shall be made on the recommendation of the concerned State Government and with the 
approval of the Central Pollution Control Board; 

And Whereas, the State Government of Rajasthan has recommended addition of 36 lime kilns in the 

Annexure mentioned above and the Central Pollution Control Board has approved the same. 

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (2) of section 3 of the 

Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following 

amendments in the aforesaid notification, namely:- 

In the said notification, in the Annexure, after serial number 323 and the entries relating thereto, the 

following serial numbers and entries shall be inserted, namely:--. 

“324 | M/s Shri Jeen Mata 

Chemicals & Lime 
Private Limited 

Village- Lalawas, Tehsil- 2 900 1890 180 

Khinvsar, District- Nagaur 

325 M/s Vikas Lime 
Products 

Khasra No. 364/3, Hariyadhana, 2 1666 

Tehsil-Bilara, District Jodhpur 

3499 w @D
 

@ 
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326 M/s Vikas Lime Khasra No. 384/25/1, 1 600 1260 120 

Industries Hariyadhana, Tehsil-Bilara, 

District Jodhpur 

327 M/s Balaji Chemicals Khasra no. 575/53, Near Mirdha 2 833 1749 167 

Krishi Farm, Ransi Gaon, Tehsil 

— Bilara , District Jodhpur 

328 M/s Special Lime Stone | Khasra No. 350 of village 10 6000 12600 | 1200 
Pvt. Ltd. Talanpur and Khasra No. 1842 of 

village Gotan Tehsil- Merta, 

District- Nagaur 

329 M/s J B Lime Products | Khasra No. 1903/11/1 Borunda, 2 1800 3780 360 

Tehsil — Bilara, Jodhpur 

330 M/s R K Supplier Khasra No. 1903/11, Borunda, 1 1500 3150 300 

Tehsil — Bilara, District -Jodhpur 

331 M/s Subham Lime and | Village - Bitan, , Tehsil- Merta, 1 500 1050 100 

Chemicals District- Nagaur 

332 M/s Sahil Bansal Khasra No. 117, Village Shayam | 1 300 630 60 
Nagar, Maonda, Tehsil- Neem ka 

Thana, District-Sikar 

333 M/s Marudhar Khasra No. 725/185, , Basni 1 1250 2625 250 

Limestone Industries Harisingh, Tehsil Bhopalgarh, 

District- Jodhpur 

334 M/s Shri Krishna Limes | Khasra No. 568/1296, Bhawanda, | 1 425 892 85 

and Chemicals Tehsil- khinvsar, District- Nagaur 

335 M/s Salasar Minerals Digarna Tehsil- Jaltaram, 3 1833 3849 367 

District- Pali 

336 M/s Chandra Lime Khasra No.1301/1/7, Bilara Road, | 1 1500 3150 300 

‘Word. village-Borunda, Tehsil-Bilara, 

Distritc-Jodhpur. 

337 M/s Dhaneshwari Khasra No. 1323/3, Village- 1 1500 3150 300 

Chemicals Riyan, Tehsil-Bilara, District- 

Jodhpur. 

338 M/s Ganesham Khasra No. 80/10, near Police 1 1500 3150 300 

Industries Thana, Village-borunda, Tehsil- 

Bilara District-Jodhpur. 

339 M/s Ishwar Micro Khasra No. 217/6, village- 1 570 1197 114 

Minerals Industries Suvana, Tehsil-Bhopalgarh, 

District-Jodhpur. 

340 M/s Krishna Chemical Khasra No. 608/4/1, Village- 1 1140 2394 228 

& Minerals Ransi Gaon, Tehsil-Bilara, 

District-Jodhpur. 

341 M/s Madhav Lime Khasra No. 724/7, Ransigaon, 1 600 1260 120 

Industries Tehsil-Bilara, District-Jodhpur. 

342 M/s Mahaveer Khasra No. 1502, Village- 1 750 1575 150 

Chemical Borunda, Tehsil-Bilara, District- 

Jodhpur. 

343 M/s Marwar Chemical Khasra No. 215/4 & 215/5, Jhak, |1 750 1575 150 

& alied Products Tehsil-Bilara, District-Jodhpur. 

344 M/s Monika Lime Khasra No. 1495/13, Borunda, 3 833 1749 167 

Industries Tehsil-Piparcity, District-Jodhpur. 

345 M/s Munna Lime Khasra No. 1796/15, Borunda, 3 1000 2100 200 

Products Tehsil-Bilara, District-Jodhpur. 

346 M/s Poddar Chemicals Khasra No. 2381/1/1 & 2395/9/2, | 1 450 945 90 

Bhakharo ki Dhani, Borunda, 

Tehsil-Bilara, District-Jodhpur. 
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347 M/s Quality Lime Khasra No. 1836, Borunda-Merta | 2 1261 2648 252 

Suppliers City Road, Borunda, Tehsil- 
Bilara, District-Jodhpur. 

348 M/s Sandune Minerals Khasra No. 798 & 801, Khejarla, |3 3000 6300 600 

Pvt. Ltd. Tehsil-Bilara, Dist-Jodhpur. 

349 M/s Shree Nagnecha Khasra No. 1502/2, Village- 1 750 1575 150 

minerals & Chemical Borunda, Tehsil-Bilara, District- 

Jodhpur. 

350 M/s Shyam Chemicals | Khasra No. 724/3/1, Village- 1 625 1313 125 

Ransi Gaon, Tehsil-Bilara, 

District-Jodhpur. 

351 M/s Sonal Lime Khasra No. 72/12/1, Borunda, 1 450 945 90 

Industries Tehsil-Bilara, District-Jodhpur. 

352 M/s Srikant Minerals Khasra No. 255/3, Khejarla-Ransi | 4 2400 5040 480 

Pvt. Ltd. Road, Village-Ransi Gaon, 

Tehsil-Bilara, District-Jodhpur. 

353 M/s Subham Chemicals | Khasra No. 616, Haridhana, 1 375 788 75 

Tehsil-Bilara, District-Jodhpur. 

354 M/s Sugan Chemical Khasra No. 141/3 142/2 and 1 1250 2625 250 
14177, 141/2, 142/1, and 141/6, 

Basni Hari Singh, Tehsil- 

Bhopalgarh, District-Jodhpur. 

355 M/s Sundram Lime and | Gotan Road, Village-Borunda, 1 360 756 72 

Chemical Industries Tehsil-bilara, Dist-Jodhpur. 

356 M/s Tara minerals & Village-Borunda, Tehsil-Bilara, 2 810 1701 162 

Chemicals pvt. Ltd. Dist-Jodhpur. 

357 M/s Vijay Lime Khasra No. 2367/1, Gram 1 833 1749 167 

industries Panchayat-Borunda, Bhakhron ki 

Dhani, Tehsil-Piparcity, Dist- 

Jodhpur. 

358 M/s Kartik Alkalies & Saradhna RIICO Industrial Arera, | 1 375 750 72 

Chemicals Dist-Pali. 

359 M/s Shri Devnarayan Khasra No. 1972-2137, Bandukui | 2 480 1008 1207, 

Lime & Chemical Road, Baldevgarh, Tehsil- 

Rajgarh, Dist-Alwar. 

[F. No. Q-16017/04/2018-CPA (pt)] 
RITESH KUMAR SINGH, Jt. Secy. 

Note:- The principle notification was published vide number G.S.R. 45(E), dated the 19" January, 2018. 

RAKESH  Zasie™ 
SUKUL Dae 180538 

23621 4050 
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